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FOR THE ATTENTION OF THE CREDITORS OF

PHOTOGRAVURS [INDIA) PRIVATE LIMITED
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‘ ﬁmtormpommwop .;;oussz . 3. |wiiRe ook wivam Rais 919.09.9342 l,
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| 6. | INSOLVENCY COMMENCMENT DAIEIN_ | 20102023 l - i
|| RESPECT OF CORPORATE DEBTOR | fo. |Rassrf e witsen uirw=matm s 95 TR, 02 \
7. ESTIMATED DATE OF CLOSURE OF 16th April, 2024 . ‘ Reeikn !
INSOLVENCY RESOLUTION PROCESS ] : !
e - | ¢, [Rm o cwERs TR oW |9W - S asg
| || & [NAME AND THE REGISTRATION Name- Mona Laxmichand Vora i wsumﬁumﬁlmw:mﬁmiammﬁzas BBL‘FAEW!\Z&&NY
, NUMBEER OF THE INSOLVENCY Reg No.- [BBY/IPA-002/1PN00938/2019-20 /12997. | SR =
PROFESSIONAL ACTING AS INTERIM i e
RESOLUTION PROFESSIONAL g mmm IRA
E) Address - A-1, Vineet Apartment, Majithia Nagar
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Compound, Near PVR Milap Cinema, Kandivali West, [
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ADDRESS AND EMAILTO BE USED A1, Vineet Apartment, Majfthia Nagar Compound, 10 I 3 C-9, ITEAZ, R TISS,
FOR CORRESPONDENCE WITH THE Near PVR Milap Cinema, Kandivali West,

Mumbi - 400067. 1
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Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has | mwmaﬁ mmmm 313" |
ordered the commencement of Corporate Insolvency Resolution Process of | RBRN iR ﬂﬁ@m‘i(&m)m ‘.
PHOTOGRAVURS (INDIA) PRIVATE LIMITED on 20-10-2023 ORDER MADE AVAILABLE |
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TO THEIRP THROUGH EMAIL ON 20.10.2023.
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The creditors of PHOTOGRAVURS (INDIA) PRIVATE LIMITED, are hereby called uponto o N "ﬁ;‘ TR TRty m"mﬁﬁv% T Ers R 0399200y 32 "
submit their claims with proof on or before 03.11.2023 to the Interim r&soluﬂon | . § 0 TR T TR TR TS i
professional at the address mentioned against entry no. 10 above. ] ‘
The financial creditors shall submit their claims with proof by electronic means only. A|| R ﬁ m TRIRITST TR RN TR T SRR et s o we s |
other creditors may submit the claims with proof in person, by post or by electronic YD Y R R TR, ST R i T wvsw ‘
means. mﬁg@éﬁm&:wmﬁaﬁm@am&h |
S lon of false or misleading proofs of claims shall attract penaltles. § e, \
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